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THROUGH SPEED POST

HIGH COURT OF DELHI : NEW DELHI

DUOTATION NOTICER -

Sealed quotations are invited from reputed firms for procurement of 775 pairs, (675
pairs for Male and 100 pairs for Female), approximately of Black Leather Sandals of good
quality, for Class tV officials of this Court for the summer season. Interested parties may submit
their quotations, of black leather sandals, with full specifications, in sealed covers and
samples of male & female employees of this Court on the terms and conditions enumerated
herebelow. ’

The number of required quantity may increase upon fresh appointments.

The quadlity of Sandals to be quoted should be at par with the existing supply of
Sandals which may be seen on any working day between 11:00 a.m. to 4:00 p.m., with the
undersigned.

Quotations should be addressed to ‘Registrar General, Delhi High Court' with
“QUOTATION FOR BLACK LEATHER SANDALS {Male & Female") superscribed thereon and must
reach undersigned on the Ground Floor, Administrative Block, Delhi High Court, New Delhi’ on
or before 11.12.2015, 4.00 P.M. The rates should be f.o.r. Delhi High Court.

Term & Conditions:-

1. The rates quoted should be valid upto 120 days from the date of issue of quotation

notice.

The sample submitted by the firm should be complete pair of Sandals.

The supply, successful vendor shall make supply of sandals to this Court within 30 days

from the date of issue of supply order. )

4, EMD for sum of Rs.25,000/- in the form of FD in favour of "Registrar General, Dethi High
Court,” should be submitted with quotation. -

5. The payment shall be made after one month of supply of sandals, subject to there
being no complaint.

6. This Court reserves its right to accept or reject any or ali quotations without assigning
any reason.
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